SLP(Crl.)No. 4982 OF 2003

| TEM No. 7 Court No. 11 SECTI ON 11
AN MATTER
SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Crl.) No. 4982/2003

(From the judgenent and order dated 01/04/2003 in CRLA 37/95

of The HI GH COURT COF U.P AT LUCKNOW

STATE OF U. P. Petitioner (s)
VERSUS

Kl SHAN Respondent (s)

Date : 04/10/2004 This Petition was called on for hearing today.

CORAM :
HON BLE MR, JUSTI CE ARI JI T PASAYAT
HON BLE MR JUSTI CE C. K. THAKKER

For Petitioner (s)M. R K Singh, Adv.
M. Jatinder Kumar Bhatia, Adv.

For Respondent (s)

UPON hearing counsel the Court made the follow ng
ORDER

Though it appears that there was sonme representati on on behalf of respondent by three |earned

counsel s but no vakal at nama has been fil ed.
List the matter after two weeks.

(Shashi Sareen) (Vijay Aggarwal)
Court Master Court Master



